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JAB VIDHAN SABHA SECRETARIAT
NOTIFICATION
16 July, 2024

No. 1-COP/2024-25/ 22§ Under Rule 250 of the Rules of Procedure and

Conduct of Business in the Punjab Vidhan Sabha (Punjab lcgislative Assembly), the

Hon'ble Speaker has been pleased 1o nominate on 16.07.2024 the following Members  to

serve on the Committee on Petitions for the year 2024-25:- '

10.
11.
12,
13.

Under Rule 184(1) read with Rule 207 of t
appointed, Sardar Manjit Singh Bilaspur MLA as Chairman ¢

DATED CHANDIGARH:
THE 16th July, 2024,

No. 1-COP/2024-2025/_8 926 Dated Chandigar

Copy Forwarded

Sardar Manjit Singh Bilaspur

Shrimati Aruna Chaudhary,

Sardar Amolak Singh

Sardar Balkar Singh Sidhu ' )

Shrimati Inderjit Kaur Maan

Cr. Jasvir Singh Sandhu

Sardar Jagsir Singh

Sardar Labh Singh Ugoke
Sardar Manjinder Singh Laipura
Shri Naresh Puri

.Dr. Nachhattar Pal

Shrimati Rajinder Pal Kaur

Shrimati Santosh Kumari Katariaa
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